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Employment to displaced persons whose 
land haS been acquir d for Viza.g 

Steel Plant 

.2097. SHRI SUBHASH CHANDRA 
I 

BOSE ALLURI: Will the Minister of 
STEEL AND MINES be pleased to 

state: 

(a) whether it is a fact that Goveni-
ment have decided to provide employ-
ment to tlle displlflC.ed r~  whose 
land has been acquired for the sake 
of Vizag Steel Plant; and 

(b) jf .so, the number of displaced 
r ~ who have been provided jobs 
so far? 

THE MINI?TER OF STATE IN 
THE MlNISTRY OF INDUSTRY AND 
STEEL AND ,MINES (SHRI CH RAN-
JIT CHANANA): (a) and ('t)). 

It , is the policy of the Go-
vernment of India to prov' de 
~ ~ ~  in .the steel plants 
to one abl-C""bodied person from ea(:h 

Jamily, displaced on account of 1cq uisi-
tion of land for construction of the 
steel plant. Ace<>rdingly, Vizag Stf'el 
Plant pi'oject authorities have b'.!F.:n 
giving preference to displaced J"'ersor.s 
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in matters of employment. In order to 
facilitate the' r employment, they ~r  

!being given relaxations with regard to 
age. I n several cases, they are iJf>.in g 
tr in in order to make them em-
plo able 

As on 1-7-1982, out of total 839 nc.n-
xec ti e mployees ?50 displaced r-

sons h ~ e en ap o · nted. In :ldditlon 
101 per ons from the displaced fam1-
lies were under training. Besides, dis-
placed persons have been provided em-
p'io me it by various contractors en-
gaged for the project. 

;. -
J!tevislon of stee prices 

2098. SHRI SUN1L MAITRA : Will 
the Minister of STEEL AND MINES 
be ~ d to state: 

(a ) whether the steel  industry which 
is  a m"l.'or consumer of coal, ·s th'nk 
ing in  terms of another revision of 
its pric+s to recover the loss it will 
sustain e ause of the latest i ~r  

in the cost of the input; and 

(1') iJ so, the reaction of Govsrn-
men t thereto? 

THE MINIS'rER OF STATE IN 
THE Ml N TRY OF INDUSTRY ANI? 
STEEL AND .MINES (SHRI CHARAN-
JIT CHAN AN.A): (a) and (b) ,=>rices 
of steel produced by integrated steel 
plants ai·e fixed by the main producers 
'thems l' es It is understood that they 
are not contemplating an increase in 
prices in th_e immeaiate future. 

Centw-al assistance to r ~  i~  

near Bangalore 

20QQ ~ i  .S. B. S-IDNAL: Will the 
PRI'.l\if'E MINISTER be pleased to state: 

(a) the financial and other assistanee 
.provlr1ed b:v the Centre for the 'Elec-
tronj s City' ear Bangalore; 

(b) tp.e nawes qf ~  sec:tor unger: 
taldn s ~ d land n this induSif:rial . ' " -estaf · 

( C) the details in regai:g tq infT -
structure existing m the i ~ ~r cqm-
plex; and 

(d) the employment to be generated 
in the Electronics City? 

THE DEPUTY MINISTER  I N  THE 
DEPART 1 T OF LECTRONI S 
(SHRI M. S. SANJEEVI RAO) : a) 

No financial assistance has been pro-
vided by the Central Government. The 
'Electronics City' near Bangalore is a 
project under the State G r ~r  

( b ) India::i. Telephone Industries 
(II ) has been allotted land in this 
City. 

(c ) As far as infrastructure is con-
cerned, roads have been laid, \vork 
for water sup ly and sewerage is 
under progress P ower supply lines 
already exist. 

(d) The project, when implemented, 
is expected to generate employment 
for around 10,000 persons. 

Plan for modernisation of Cement 
Industry 

2101. SHRI A. NEELALOHITH;ADA-
SAN NADAR : Will the Mjni.ster of 
INDUSTRY be pleased to state: 

(a) \.Vbether Government are having 
any plan for the modernisation of 
cement industry; and 

(b) if so, details of the plan :ind the 
action taken thereon? 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINE.S iSHRI 
NARAYAN DATT TIWARI): (a) a  ld 
(b). 11.qdernjsation of cement 
industry involves conversion of 

wet process plants into dry pro-
cess plaints, introduction of pre-
calcinator technology and use of 
advance and sophisticated h~ 

nology to Jnin.imise .cost of pro-
ductipff ~ d eff ~i  pn energy 

~  S.off ~ assistB.Ace from 
the Industrial Development Ba.we of 

di~ ~  available for d ~ i  o! 
~  }p.dustrr. In addition, 'V"fath 
the i r ~  o! i ~r i~  ~r i 
ot cement, it is expected that adequate 




